Title: Alleged violation of Election Commission's Code of Conduct in Bihar.
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MR. SPEAKER: Let us have some patience to listen to others. You are not bound by his statement.

...(Interruptions)
MR. SPEAKER: Those who do not accept it, they are not bound by it.

...(Interruptions)

MR. SPEAKER: Shri Malhotra, ordinarily, you raise a matter of breach of privilege. Then that is a matter for Election
Commission to decide. But | am allowing you to briefly raise it. Please finish it as soon as possible.

...(Interruptions)
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MR. SPEAKER: You have made your point.
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| will now request you to take your seat.
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...(Interruptions)
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(At this Prof. Vijay Kumar Malhotra and some other
Hon'ble Members left the House)
...(Interruptions)

MR. SPEAKER: | earmestly request all of you to take your seats. They have a right to walk out. Every party has a
right to walk out. We have also done it. You have done it too.

...(Interruptions)
MR. SPEAKER: Nothing will be recorded.
(Interruptions) &€ *
MR. SPEAKER: Why do you do that?
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MR. SPEAKER: Nothing will be recorded.



(Interruptions) &€ *

* Not Recorded

MR. SPEAKER: Howling is not permitted in this House.
...(Interruptions)
MR. SPEAKER: Shri Ramdas Athawale, you are violating the Rules.

...(Interruptions)



